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Times of India 

NHRC directs Koraput collector to expedite road projects in 191 villages 

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-directs-koraput-collector-to-

expedite-road-projects-in-191-villages/articleshow/120878476.cms 

Hemanta Pradhan / May 4, 2025, 23:34 IST 

Bhubaneswar: The National Human Rights Commission (NHRC) has asked Koraput 

collector to take necessary action and execute road projects connecting 191 villages in 

the district. The commission gave the order on Friday after hearing a petition filed by 

human rights activist and lawyer Radhakanta Tripathy. In his petition, he alleged that 

ambulances could not enter several villages in the tribal-dominated district due to lack of 

all-weather roads. 

Tripathy mentioned a case involving pregnant Pushpanjali Khora, 35, of Haldisil village 

under Dusarsuni panchayat in Koraput district. She was shifted to Dasmantpur 

community health centre on a stretcher because an ambulance could not reach her due 

to the poor condition of the road in August last year. The petitioner alleged that 35 such 

cases were reported since 2016. He requested the intervention of the commission so that 

all-weather road connectivity could be provided to the tribal villages in the district. 

Accordingly, the commission directed the state govt to submit a report on the issue and 

on Feb 6, the Koraput collector submitted a report, stating that an earthen road from 

Ankarguda to Haldisil was constructed. The panchayati raj department secretary also 

submitted a report regarding the matter. Furthermore, the collector submitted a block-

wise report on the status of all-weather road connectivity to the unconnected villages. 

The report suggested that there are still 191 unconnected villages with populations of 

more than 100 in the district and the district administration is taking concrete steps to 

complete those road connectivity projects under the Mahatma Gandhi National Rural 

Employment Guarantee Scheme. 

"Upon perusal of reports, it is clear that the Odisha govt has been taking steps towards 

creating rural infrastructure, but the report of the collector is worrisome. There are still 

191 unconnected village habitations with populations of more than 100 in the district and 

the district administration is yet to connect them. Let direction be issued to the Koraput 

collector to expedite and take all concrete steps to complete those road connectivity 

projects and submit an additional report within 12 weeks," read the NHRC order.  

 

TIMES OF INDIA, Online, 5.5.2025
Page No. 0, Size:(0)cms X (0)cms.

https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-directs-koraput-collector-to-expedite-road-projects-in-191-villages/articleshow/120878476.cms
https://timesofindia.indiatimes.com/city/bhubaneswar/nhrc-directs-koraput-collector-to-expedite-road-projects-in-191-villages/articleshow/120878476.cms


Jagran 

Kerala CM Pinarayi Vijayan’s Documentary To Premiere On May 21 Showcasing His 

Journey And Governance Milestones 

Kerala News: A documentary titled Pinarayi The Legend, highlighting Kerala CM Pinarayi 

Vijayan’s life and political career, will be released on May 21 in Thiruvananthapuram. 

Produced by a CPI(M)-affiliated group, the film has sparked debate, with critics 

questioning its alignment with the party’s stance against personality glorification. 

https://english.jagran.com/india/kerala-cm-pinarayi-vijayan-documentary-to-premiere-

on-may-21-showcasing-his-journey-and-governance-milestones-10234894 

By Deeksha Gour | Published: Sun, 04 May 2025 12:01 PM (IST) 

Source:JND 

Kerala: A new documentary celebrating Kerala Chief Minister Pinarayi Vijayan’s life and 

political career is set to be launched this month, drawing mixed reactions from different 

quarters. Titled Pinarayi The Legend, the film has been produced with a budget of Rs 15 

lakh by the Kerala Secretariat Employees Association, a CPI(M)-affiliated service 

organisation. 

According to a Mathrubhumi report, he documentary will be released on May 21 at 

Thiruvananthapuram’s Central Stadium. The event also marks the fourth anniversary of 

Vijayan’s second term in office. The film is expected to cover his personal background, 

political journey and major achievements as Chief Minister, with a strong focus on the 

developmental work carried out during his tenure. 

While supporters view the project as a tribute to a leader who shaped modern Kerala, 

critics have raised concerns. They argue that promoting an individual goes against the 

CPI(M)’s ideological stance, which discourages the glorification of political figures. 

The controversy comes shortly after another incident involving the same association. A 

song titled Guardian to the Red Brigade, A Man Like Burning Coal, was performed in 

honour of the Chief Minister, with Vijayan himself present at the event. That performance, 

too, had stirred discussions on the party’s approach to leadership portrayal. 

In separate news, the National Human Rights Commission (NHRC) has sent a notice to 

the Kerala government over poor facilities for inmates who want to pursue education in 

prisons. Many prisoners are enrolling in regular and online courses, but jails lack the staff, 

internet access, and devices to support them. Authorities also say there's no system to 

monitor online use, raising fears of misuse by some inmates. Some prisoners convicted 

of serious crimes are reportedly applying for courses to seek temporary release. The 

NHRC called this a violation of prisoners’ rights and asked for a detailed report within four 

weeks. 
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Free Press Journal 

Madhya Pradesh: NHRC Seeks Action Report From Bhopal Police Amid Allegations 

Of Sexual Assault, Blackmail, And Forced Conversion Of Orphaned Girls 

NHRC member Priyank Kanoongo told ANI on Saturday that originally three female 

students had come forward claiming to being sedated, sexually assaulted and 

blackmailed. Later on the victims were also allegedly forced to convert. Right now seven 

victims alleging assault have been identified, however it is expected that more victims will 

be uncovered. 

https://www.freepressjournal.in/bhopal/madhya-pradesh-nhrc-seeks-action-report-from-

bhopal-police-amid-allegations-of-sexual-assault-blackmail-and-forced-conversion-of-

orphaned-girls 

ANI | Updated: Sunday, May 04, 2025, 12:51 PM IST 

New Delhi: Shortly after a National Commission for Women's inquiry team reached 

Bhopal, Madhya Pradesh to investigate allegations of sexual assault of multiple female 

students, the National Human Rights Commission (NHRC) has asked for an action report 

from BNational Human Rights Commission regarding the case and has alleged that 'prima 

facie' it looks like the police delayed in registering a complaint. 

NHRC member Priyank Kanoongo told ANI on Saturday that originally three female 

students had come forward claiming to being sedated, sexually assaulted and 

blackmailed. Later on the victims were also allegedly forced to convert. Right now seven 

victims alleging assault have been identified, however it is expected that more victims will 

be uncovered. 

"We received a complaint, Hindu girls were targeted in a college of Bhopal. They were 

sedated and sexually assaulted. Then this act was videotaped and further, the girls were 

blackmailed and were pressured for conversion. According to our information, one girl, 

who is an orphan went through this repeatedly, and when her sister was also getting 

trapped in this she got the courage to complain about this," the NHRC member said in 

Delhi. 

Kanoongo also said that 'prima facie' it seems there was a delay in writing the initial 

complaint by the police.  

"According to our information, prima facie it looks like there had been a delay in registering 

a complaint. As per the information we received, there may be more victims in this case. 

Right now, there are seven victims in the case. We have asked for an action report from 

the Bhopal Police in this case. However, in two days, three different girls have approached 

us regarding this matter," Kanoongo said. 

He said that all the victims are orphans who have been targeted specifically for their 

background, adding, "It is important that the victim's profile is that they are orphans. To 

target them, and make them victims is a modus operandi is being revealed. The women 
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have complaint to us that there is a threat to their life, and there is nothing done on their 

rehabilitation." "To give protection is government's responsibility, and to help with 

rehabilitation is the responsibility of respective department. Till we cannot give protection 

and rehabilitation until other victims will not come forward," the NHRC member added. 

An NHRC team will also be formed to go to the site of the incident and investigate the 

matter, with Kanoongo adding, "We have decided that an NHRC team will go there and 

investigate the case. We will work on ensuring what all needs to be done for the victims 

protection and rehabilitation and how others will come forward too." Earlier on May 3, 

National Commission of Women took suo motu cognizance of the alleged rape and 

blackmailing case. The Chairperson of the National Commission for Women, Vijaya 

Rahatkar has constituted a three-member Inquiry Committee. 

According to an official release, the three members of the committee, Nirmal Kaur 

(Retired IPS Officer and former DGP of Jharkhand), Nirmala Nayak (Advocate, Jabalpur 

High Court), and Ashutosh Pandey (Under Secretary, National Commission for Women)-

-met with the police officer investigating the case and attempted to understand the ground 

realities of the incident. 

The inquiry committee will meet the victims, their families, and the concerned authorities 

today to gather detailed information related to the incident. 

So far five victims came forward to report the incident and based on their complaints, 

FIRs were registered. The police arrested five accused, including the main accused 

Farhan in the matter so far and different SITs (Special Investigation Teams) have also 

been constituted to probe the matter. 

Disclaimer: This is a syndicated feed. The article is not edited by the FPJ editorial team. 
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ANI News 

Madhya Pradesh: NHRC alleges lapses registering sexual assault complaint of 

multiple female students 

https://aninews.in/news/national/general-news/madhya-pradesh-nhrc-alleges-lapses-

registering-sexual-assault-complaint-of-multiple-female-students20250504095218/ 

ANI | Updated: May 04, 2025 09:52 IST 

New Delhi [India], May 4 (ANI): Shortly after a National Commission for Women's inquiry 

team reached Bhopal, Madhya Pradesh to investigate allegations of sexual assault of 

multiple female students, the National Human Rights Commission (NHRC) has asked for 

an action report from Bhopal Police regarding the case and has alleged that 'prima facie' 

it looks like the police delayed in registering a complaint. 

NHRC member Priyank Kanoongo told ANI on Saturday that originally three female 

students had come forward claiming to being sedated, sexually assaulted and 

blackmailed. Later on the victims were also allegedly forced to convert. Right now seven 

victims alleging assault have been identified, however it is expected that more victims will 

be uncovered. "We received a complaint, Hindu girls were targeted in a college of Bhopal. 

They were sedated and sexually assaulted. Then this act was videotaped and further, the 

girls were blackmailed and were pressured for conversion. According to our information, 

one girl, who is an orphan went through this repeatedly, and when her sister was also 

getting trapped in this she got the courage to complain about this," the NHRC member 

said in Delhi. Kanoongo also said that 'prima facie' it seems there was a delay in writing 

the initial complaint by the police. "According to our information, prima facie it looks like 

there had been a delay in registering a complaint. As per the information we received, 

there may be more victims in this case. Right now, there are seven victims in the case. 

We have asked for an action report from the Bhopal Police in this case. However, in two 

days, three different girls have approached us regarding this matter," Kanoongo said. 

He said that all the victims are orphans who have been targeted specifically for their 

background, adding, "It is important that the victim's profile is that they are orphans. To 

target them, and make them victims is a modus operandi is being revealed. The women 

have complaint to us that there is a threat to their life, and there is nothing done on their 

rehabilitation." 

"To give protection is government's responsibility, and to help with rehabilitation is the 

responsibility of respective department. Till we cannot give protection and rehabilitation 

until other victims will not come forward," the NHRC member added. 

An NHRC team will also be formed to go to the site of the incident and investigate the 

matter, with Kanoongo adding, "We have decided that an NHRC team will go there and 

investigate the case. We will work on ensuring what all needs to be done for the victims 

protection and rehabilitation and how others will come forward too." 
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Earlier on May 3, National Commission of Women took suo motu cognizance of the 

alleged rape and blackmailing case. The Chairperson of the National Commission for 

Women, Vijaya Rahatkar has constituted a three-member Inquiry Committee. 

According to an official release, the three members of the committee, Nirmal Kaur 

(Retired IPS Officer and former DGP of Jharkhand), Nirmala Nayak (Advocate, Jabalpur 

High Court), and Ashutosh Pandey (Under Secretary, National Commission for Women)-

-met with the police officer investigating the case and attempted to understand the ground 

realities of the incident. The inquiry committee will meet the victims, their families, and the 

concerned authorities today to gather detailed information related to the incident. 

So far five victims came forward to report the incident and based on their complaints, 

FIRs were registered. The police arrested five accused, including the main accused 

Farhan in the matter so far and different SITs (Special Investigation Teams) have also 

been constituted to probe the matter. (ANI) 
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Devdiscourse 

NHRC Demands Action: Bhopal Assault Case Sparks Investigation 

The NHRC has requested a report from Bhopal Police on a case involving alleged sexual 

assaults, blackmail, and forced conversions of female students. Initial reports suggest 

victims were targeted due to their orphan status, with the commission indicating potential 

delays in police responses. An investigation is underway. 

https://www.devdiscourse.com/article/headlines/3369279-tragic-clash-deadly-dispute-in-

sultanpur 

Devdiscourse News Desk | Updated: 04-05-2025 09:58 IST | Created: 04-05-2025 09:58 

IST 

The National Human Rights Commission (NHRC) has raised serious concerns over a 

disturbing case in Bhopal, Madhya Pradesh, involving allegations of sexual assault and 

blackmail against several female students. An investigation by the National Commission 

for Women revealed shocking claims of sedated assaults and forced conversions. 

NHRC member Priyank Kanoongo highlighted delays in police response, noting three 

initial complainants soon increased to seven as more victims came forward. The crimes 

allegedly targeted orphaned students with video evidence used for blackmailing. 

Authorities are seeking an action report from Bhopal Police to address these lapses. 

Amidst growing public outrage, the NHRC is dispatching a team to investigate while the 

police have arrested several accused, including the primary suspect. Special 

Investigation Teams have been set up to uncover the full extent of this situation and 

ensure victim protection and rehabilitation. 

(With inputs from agencies.) 
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Janta Se Rishta 

NHRC ने कई छात्राओ ंके यौन उत्पीड़न की शिकायत दर्ज करने में लापरवाही का आरोप लगाया 

https://jantaserishta.com/delhi-ncr/nhrc-alleges-negligence-in-filing-complaints-of-

sexual-harassment-of-several-girl-students-3993728 

May 4, 2025 

New Delhi: राष्ट्र ीय महिला आयोग की जाांच टीम के कई छात्राओां के यौन उत्पीड़न के आरोपोां की जाांच 

करने के हलए मध्य प्रदेश के भोपाल पहांचने के तुरांत बाद , राष्ट्र ीय मानवाहिकार आयोग (एनएचआरसी) ने 

मामले के सांबांि में भोपाल पुहलस से काररवाई ररपोटर माांगी िै और आरोप लगाया िै हक 'प्रथम दृष्ट्या' ऐसा 

लगता िै हक पुहलस ने हशकायत दजर करने में देरी की। एनएचआरसी के सदस्य हप्रयाांक कानूनगो ने शहनवार 

को एएनआई को बताया हक मूल रूप से तीन छात्राएां  सामने आई थी ां, हजन्ोांने दावा हकया था हक उन्ें नशीला 

पदाथर हदया गया, उनका यौन उत्पीड़न हकया गया और उन्ें बै्लकमेल हकया गया। बाद में पीहड़तोां को कहथत 

तौर पर िमर पररवतरन के हलए भी मजबूर हकया गया। अभी तक उत्पीड़न का आरोप लगाने वाली सात 

पीहड़तोां की पिचान की गई िै, िालाांहक उम्मीद िै हक और भी पीहड़तोां का पता चलेगा। एनएचआरसी सदस्य 

ने हदल्ली में किा , "िमें हशकायत हमली िै हक भोपाल के एक कॉलेज में हिांदू लड़हकयोां को हनशाना बनाया 

गया। उन्ें नशीला पदाथर खिलाकर उनका यौन शोषण हकया गया। हिर इस कृत्य का वीहियो बनाया गया 

और इसके बाद लड़हकयोां को बै्लकमेल हकया गया और उन पर िमर पररवतरन का दबाव बनाया गया। िमारी 

जानकारी के अनुसार, एक लड़की जो अनाथ िै, उसके साथ कई बार ऐसा हआ और जब उसकी बिन भी 

इसमें िां सने लगी तो उसने इस बारे में हशकायत करने की हिम्मत जुटाई।" कानूनगो ने यि भी किा हक 

'प्रथम दृष्ट्या' ऐसा लगता िै हक पुहलस द्वारा प्रारां हभक हशकायत हलिने में देरी की गई थी। "िमारी जानकारी 

के अनुसार, प्रथम दृष्ट्या ऐसा लगता िै हक हशकायत दजर करने में देरी हई िै। िमें हमली जानकारी के 

अनुसार, इस मामले में और भी पीहड़त िो सकते िैं। अभी, मामले में सात पीहड़त िैं। िमने इस मामले में 

भोपाल पुहलस से काररवाई ररपोटर माांगी िै। िालाांहक, दो हदनोां में तीन अलग-अलग लड़हकयोां ने इस मामले 

को लेकर िमसे सांपकर  हकया िै," कानूनगो ने किा। 

उन्ोांने किा हक सभी पीहड़त अनाथ िैं, हजन्ें िास तौर पर उनकी पृष्ठभूहम के कारण हनशाना बनाया गया 

िै। उन्ोांने किा, "यि मित्वपूणर िै हक पीहड़त की प्रोफाइल में यि बताया गया िो हक वे अनाथ िैं। उन्ें 

हनशाना बनाना और उन्ें हशकार बनाना एक कायरप्रणाली िै। महिलाओां ने िमसे हशकायत की िै हक उनकी 

जान को ितरा िै और उनके पुनवारस के हलए कुछ निी ां हकया गया िै।" 

एनएचआरसी सदस्य ने किा, "सुरक्षा देना सरकार की हजमे्मदारी िै और पुनवारस में मदद करना सांबांहित 

हवभाग की हजमे्मदारी िै। जब तक अन्य पीहड़त सामने निी ां आएां गे, तब तक िम सुरक्षा और पुनवारस निी ां दे 

सकते।" 

घटनास्थल पर जाकर मामले की जाांच करने के हलए एनएचआरसी की एक टीम भी बनाई जाएगी। कानूनगो 

ने किा, "िमने तय हकया िै हक एनएचआरसी की एक टीम विाां जाएगी और मामले की जाांच करेगी। िम 

यि सुहनहित करने पर काम करें गे हक पीहड़तोां की सुरक्षा और पुनवारस के हलए क्या-क्या हकया जाना चाहिए 

और अन्य लोग भी कैसे आगे आएां गे।" 
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इससे पिले 3 मई को राष्ट्र ीय महिला आयोग ने कहथत बलात्कार और बै्लकमेहलांग मामले का स्वत: सांज्ञान 

हलया था। राष्ट्र ीय महिला आयोग की अध्यक्ष हवजया रिाटकर ने तीन सदस्यीय जाांच सहमहत गहित की िै। 

आहिकाररक हवज्ञखि के अनुसार, सहमहत के तीन सदस्योां हनमरल कौर (सेवाहनवृत्त आईपीएस अहिकारी और 

झारिांि की पूवर िीजीपी), हनमरला नायक (अहिवक्ता, जबलपुर उच्च न्यायालय) और आशुतोष पाांिे (अवर 

सहचव, राष्ट्र ीय महिला आयोग) ने मामले की जाांच कर रिे पुहलस अहिकारी से मुलाकात की और घटना की 

जमीनी िकीकत को समझने का प्रयास हकया। 

जाांच सहमहत आज पीहड़तोां, उनके पररवारोां और सांबांहित अहिकाररयोां से हमलकर घटना से सांबांहित हवसृ्तत 

जानकारी जुटाएगी। 

अब तक पाांच पीहड़त घटना की ररपोटर करने के हलए आगे आए और उनकी हशकायतोां के आिार पर 

एिआईआर दजर की गई। पुहलस ने अब तक मामले में मुख्य आरोपी िरिान समेत पाांच आरोहपयोां को 

हगरफ्तार हकया िै और मामले की जाांच के हलए अलग-अलग एसआईटी (हवशेष जाांच दल) भी गहित हकए 

गए िैं। (एएनआई) 
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Nai Duniya 

Bhopal Rape Case: महिला आयोग की टीम ने पुहलस पर उठाए सवाल, पूछा- संगहठत अपराध 

की धारा क्ो ंनिी ंलगाई 

भोपाल में ह िंदू छात्राओिं से दुष्कमम और बै्लकमेहलिंग के मामले में राष्ट्र ीय मह ला आयोग की टीम ने जािंच में 

गिंभीर लापरवा ी पाई। टीम ने सिंगहित अपराध की धाराएिं  जोड़ने, आहथमक फिं ह िंग की जािंच और सिंबिंहधत 

कॉलेज-क्लब की भूहमका की पड़ताल के हनदेश हदए। मानवाहधकार आयोग ने भी पुहलस को नोहटस भेजा। 

https://www.naidunia.com/madhya-pradesh/bhopal-bhopal-rape-case-women-

commission-team-raised-questions-on-police-asked-why-organized-crime-section-was-

not-applied-8387753 
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HighLights 

सिंगहित अपराध की धाराएिं  जोड़ने की हसफाररश की। 

आरोहपयोिं को हमली फिं ह िंग की जािंच के हनदेश हदए। 

क्लब और कॉलेज की भूहमका की भी जािंच  ोगी। 

नईदुहनया प्रहतहनहध, भोपाल। ह िंदू लड़हकयोिं से दुष्कमम और वीह यो बनाकर बै्लकमेहलिंग करने के प्रकरण 

की जािंच के हलए भोपाल पहिंची राष्ट्र ीय मह ला आयोग की टीम ने पुहलस की अब तक की कारमवाई पर सवाल 

उिाए  ैं। रहववार को इस टीम ने हवशेष जािंच दल (एसआइटी) के अहधकाररयोिं को तलब करके अब तक 

हईिं एफआइआर, उनकी जािंच व कारमवाई की स्थथहत जानी। एक पीहड़त छात्रा से मुलाकात करके उसके 

बयान दजम हकए। 

झारखिं  की पूवम  ीजीपी हनममल कौर के नेतृत्व वाली इस तीन सदस्यीय आयोग की जािंच टीम ने अहधकाररयोिं 

से पूछा हक इस प्रकरण में हगरो  सामने आने के बाद भी सिंगहित अपराध की धारा क्ोिं न ी िं लगाई गई। 

टीम ने इस हगरो  को फिं ह िंग (हवत्तीय मदद) मु ैया कराने वालोिं की भी जािंच करने के हलए क ा  ै। 

सुहनयोहजत ढिंग से ह िंदू युवहतयोिं को फिं साया 

टीम के सदस्योिं ने अहधकाररयोिं और पीहड़ता से बातचीत के बाद पाया हक ह िंदू युवहतयोिं को हनशाना बनाकर 

उन्हें सुहनयोहजत ढिंग से फिं साया गया। उनसे दुष्कमम कर उसका वीह यो बनाकर बै्लकमेल हकया गया। 

जािंच के बाद टीम के सदस्योिं ने मामले की जािंच कर र े पुहलस अहधकाररयोिं की बैिक ली। इसमें टीम के 

सदस्योिं ने हनदेश हदए हक पूरा हगरो  सिंगहित रूप से काम कर र ा था। ऐसे में उन पर सिंगहित अपराध की 

धाराएिं  बढाई जानी चाह ए। 

फिं ह िंग करने वाले बेनकाब  ोिं 
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आयोग की जािंच टीम के सदस्योिं ने क ा हक क ा हक सभी आरोहपयोिं की पृष्ठभूहम आहथमक रूप से बे द 

कमजोर  ै। ऐसे में उनके पास म िंगी बाइक, कार, हकराए पर कई जग  हलए कमरे और रोजाना क्लब में 

ले जाने के रुपये क ी िं से तो आए। इससे साफ  ोता  ै हक उन्हें हकसी ने फिं ह िंग की  ै। 

पुहलस को आरोहपयोिं को हकसी की ओर से हवत्तीय मदद पहिंचाने की सिंभावना की भी जािंच बारीकी से करनी 

चाह ए, ताहक उन्हें आहथमक रूप से स योग करने वालोिं को भी बेनकाब हकया जा सके। फिं ह िंग करने वालोिं 

पर भी कारमवाई  ोनी चाह ए। उन्हें अपराध में स योगी माना जाना चाह ए। 

आज तीन पीहड़ताओिं के बयान दजम करेगी टीम 

सोमवार को टीम के सदस्य तीन पीहड़त छात्राओिं के बयान दजम करें गे। इसके साथ  ी वे टीआइटी कॉलेज व 

क्लब 90 में भी जाएिं गे, ज ािं आरोहपयोिं ने छात्राओिं को हनशाना बनाया। टीम के सदस्योिं ने बागसेवहनया थाना 

प्रभारी व अशोका गा मन थाना प्रभारी को बुलाया। 

उनसे तथ्य समझने के बाद क ा हक पुहलस को टीआइटी कॉलेज की भी जािंच करनी चाह ए। य ािं की 

छात्राओिं को आरोहपयोिं ने झािंसे में हलया। व ािं देखना  ोगा हक क्ा व ािं मह ला सुरक्षा सिंबिंधी गाइ लाइन 

का पालन हकया गया या न ी िं। क्लब 90 की क्ा भूहमका थी। यहद व ािं सुहनयोहजत रूप से पूरा प्रकरण चल 

र ा था तो उसको भी कारमवाई में शाहमल करना चाह ए। 

राष्ट्र ीय मानवाहधकार आयोग ने पुहलस को भेजा नोहटस 

भोपाल दुष्कमम कािं  में राष्ट्र ीय मानवाहधकार आयोग भी सहिय  ो गया  ै। आयोग के सदस्य हप्रयिंक कानूनगो 

ने बताया हक तीन पीहड़त लड़हकयोिं ने आयोग से सिंपकम  हकया  ै। इसके आधार पर आयोग ने भोपाल पुहलस 

को नोहटस भेजकर दो सप्ता  के भीतर कारमवाई ररपोटम मािंगी  ै। 

कानूनगो ने क ा हक इस मामले में पीहड़त लड़हकयोिं की सिंख्या अहधक भी  ो सकती  ै। आयोग की एक 

टीम जल्द  ी भोपाल जाकर मामले की जािंच करेगी। 
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Lalluram 

`लव जिहाद की पीज़िताओ ंको िान का खतरा’, एक्शन की तैयारी में राष्ट्र ीय मानव अजिकार आयोग, 

भोपाल पुजलस से मांगी ररपोर्ट, हो सकते हैं ब़ेि खुलासे 

https://lalluram.com/mp-news-bhopal-love-jihad-national-human-rights-commission-

said-that-victims-are-facing-threat-to-their-lives/ 

saurabh | 04 May 2025, 06:18 PM 

मध्यप्रदेश 

राकेश चतुरे्वदी, भोपाल। Bhopal love Jihad: राजधानी भोपाल में सामने आए लर्व जजहाद का मामला अब 

जदल्ली तक पहुंच गया है। राष्ट्र ीय मानर्व अजधकार आयोग ने इस मामले में सुंज्ञान जलया है। साथ ही पीज़िताओुं 

की जान का खतरा बताया है। 

3 पीज़िताओुं में राष्ट्र ीय मनार्वाजधकार आयोग से माुंगी मदद 

राष्ट्र ीय मनार्वाजधकार आयोग के सदस्य जप्रयुंक कानूनगो ने कहा जक 3 पीज़ित ल़िजकयोुं ने उनसे सुंपकक  कर 

अपनी जान का खतरा बताया है। जहुंदू धमक की युर्वजतयोुं को नशा देकर यौन उत्पीडन करके र्वीजडयोग्राफी 

जकया गया। पोनोग्राफी सामग्री तैयार करके युर्वजतयोुं को बै्लकमेल जकया गया। अभी जो जानकारी जमल रही 

है उसमें 7 पीज़ितोुं की जानकारी है। पीज़ित युर्वजतयोुं को सुरक्षा देना सरकार का दाजयत्व है। इस मामले में 

भोपाल पुजलस से दो हफे्त में जर्वाब माुंगा है। एक टीम जल्द भोपाल आएगी और मामले की जमीनी स्तर पर 

जाुंच करेगी। जाुंच के दौरान कई ब़ेि खुलासे हो सकते हैं। 

लर्व जजहाद में हो सकती हैं और भी पीज़िताएुं  

जप्रयुंक कानूनगो ने एक जनजी मीजडया से बातचीत में कहा, “हमें जशकायत जमली है जक भोपाल के एक कॉलेज 

में जहुंदू ल़िजकयोुं को जनशाना बनाया गया। उन्हें नशीला पदाथक खखलाकर उनका यौन शोषण जकया गया। 

जफर इस कृत्य का र्वीजडयो बनाया गया और आगे ल़िजकयोुं को बै्लकमेल जकया गया और उन पर धमक 

पररर्वतकन का दबार्व बनाया गया। हमें जमली जानकारी के अनुसार इस मामले में और भी पीज़ित हो सकती 

हैं।” 

राष्ट्र ीय मनार्वाजधकार आयोग भोपाल पुजलस से माुंगी ररपोटक 

उन्होुंने आगे बताया जक “अभी इस मामले में 7 पीज़ित छात्राएुं  हैं। हमने इस मामले में भोपाल पुजलस से 

कारकर्वाई ररपोटक माुंगी है। अब तक तीन अलग-अलग ल़िजकयोुं ने इस मामले को लेकर हमसे सुंपकक  जकया 

है। यह ध्यान रखना महत्वपूणक है जक सभी पीज़ित अनाथ हैं। हमने तय जकया है जक एनएचआरसी की एक 

टीम र्वहाुं जाएगी और मामले की जाुंच करेगी।” 
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Prabhat Khabar 

मिड डे िील िें स ांप मिल ! NHRC सख्त, पटन  SSP से ि ांगी रिपोटट 

Mid Day Meal: मिड डे िील खाने से बीिार हुए 100 बच्चों कच लेकर राष्ट्र ीय िानवामिकार आयचग ने 

मबहार सरकार और पटना के एसएसपी से जवाब िाोंगा है. िानवामिकार आयचग ने िािले िें सोंज्ञान लेते हुए 

नचमटस जारी कर जवाब दाखखल करने कच कहा है. 

https://www.prabhatkhabar.com/state/bihar/patna/mid-day-meal-food-snake-found-nhrc-

notices-to-bihar-government-and-patna-ssp-action-soon/amp 

By Paritosh Shahi | May 4, 2025 3:33 PM 

Mid Day Meal: पटना मजले के िचकािा प्रखोंड के िेकरा गाोंव खथित उत्क्रमित िध्य मवद्यालय िें 24 अपै्रल 

कच एक गोंभीर िािला सािने आया. मवद्यालय िें िध्यान्ह भचजन खाने के बाद 100 से अमिक छात्र बीिार 

हच गए, मजसके बाद राष्ट्र ीय िानवामिकार आयचग (NHRC) ने खुद सोंज्ञान लेते हुए राज्य सरकार के िुख्य 

समिव और पटना के वररष्ठ पुमलस अिीक्षक कच नचमटस भेजकर दच सप्ताह के भीतर मवसृ्तत ररपचटट प्रसु्तत 

करने का मनदेश मदया है. आयचग ने बीिार छात्रचों की स्वास्थ्य खथिमत पर भी जानकारी िाोंगी है. 

क्या है पूरा िािला? 

घटना के मदन सू्कल िें िावल पकाया जा रहा िा. तब थिानीय लचगचों और बच्चों के पररजनचों ने आरचप लगाया 

मक खाना पकाते वक्त एक िरा हुआ साोंप बतटन िें मगर गया िा. आरचप है मक रसचइए ने उस साोंप कच 

मनकालकर भी वही भचजन लगभग 500 बच्चों कच परचस मदया. इसके तुरोंत बाद कई छात्र बीिार पड़ गए 

और उन्हें िचकािा टर ॉिा सेंटर िें भती कराया गया. घटना के मवरचि िें नाराज ग्रािीणचों और पररजनचों ने सू्कल 

के बाहर सड़क जाि कर मवरचि प्रदशटन मकया. 

NHRC की प्रमतमिया 

NHRC ने इसे बच्चों के िानवामिकारचों का गोंभीर उल्लोंघन िानते हुए कहा मक अगर यह आरचप सही सामबत 

हचता है, तच यह बेहद मिोंताजनक और मनोंदनीय है. आयचग ने सोंबोंमित अमिकाररयचों से जवाब िाोंगा है और 

इस घटना की पारदशी जाोंि की िाोंग की है. 

प्रशासन ने क्या कहा 

बाढ़ के एसडीएि शुभि कुिार ने इन आरचपचों कच मसरे से खाररज कर मदया है. उन्हचोंने कहा मक िािले की 

जाोंि कर ली गई है और भचजन िें मकसी तरह की मिलावट या सोंमदग्ध वसु्त नही ों पाई गई. उन्हचोंने यह भी 

कहा मक बच्चों के बीिार हचने का कारण गिी और मडहाइडर ेशन िा. कुछ बच्चों कच अोंिमवश्वास के िलते 

िोंमदर ले जाया गया और उन्हें पानी पीने से रचका गया, मजससे उनकी तबीयत और मबगड़ी. 

 

 

PRABHAT KHABAR, Online, 5.5.2025
Page No. 0, Size:(0)cms X (0)cms.

https://www.prabhatkhabar.com/state/bihar/patna/mid-day-meal-food-snake-found-nhrc-notices-to-bihar-government-and-patna-ssp-action-soon/amp
https://www.prabhatkhabar.com/state/bihar/patna/mid-day-meal-food-snake-found-nhrc-notices-to-bihar-government-and-patna-ssp-action-soon/amp


Samacharnama 

मध्याह्न भोजन खाने से 100 बच्ोों के बीमार पड़ने पर एनएचआरसी ने बबहार सरकार को नोबिस 

जारी बकया 

https://samacharnama.com/states/uttar-pradesh-news/nhrc-issues-notice-to-bihar-govt-

after-100-children-fall/cid16663320.htm 

By Local Desk | May 5, 2025, 07:50 IST  

राष्ट्र ीय मानवाधिकार आयोग (एनएचआरसी) ने गुरुवार (1 मई, 2025) को धिहार सरकार को एक घटना 

पर नोधटस जारी धकया, धजसमें 24 अपै्रल को पटना के मोकामा इलाके के एक सरकारी सू्कल में धमड-डे 

मील खाने से 100 से अधिक िचे्च िीमार पड़ गए थे। कधथत तौर पर, रसोइए ने िच्चोों को भोजन में से मरा 

हुआ साोंप धनकालकर परोसा था। भोजन खाने से िच्चोों के िीमार पड़ने की खिर ग्रामीणोों तक पहुोंची, धजन्ोोंने 

धवरोि प्रदर्शन करने के धलए सड़क जाम कर दी। 

यह देखते हुए धक इस घटना ने मानवाधिकारोों के उल्लोंघन के िारे में गोंभीर सवाल खडे़ धकए हैं, आयोग ने 

धिहार सरकार के मुख्य सधचव और पटना, धिहार के वररष्ठ पुधलस अिीक्षक को नोधटस जारी कर दो सप्ताह 

के भीतर मामले की धवसृ्तत ररपोटश माोंगी है। ररपोटश में िच्चोों की स्वास्थ्य स्थथधत र्ाधमल होने की उम्मीद है। 
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The postmortem of the Pahalgam massacre, follow-up narrative and future action 

https://organiser.org/2025/05/04/290139/bharat/jammu-and-kashmir/the-postmortem-of-

the-pahalgam-massacre-follow-up-narrative-and-future-action/ 

Ashwani Kumar Chrungoo May 4, 2025, 07:00 pm IST in Bharat, Opinion, Jammu and 

Kashmir 

The horrendous act of terrorism in Pahalgam-Kashmir on April 22, 2025, shocked not 

only the entire nation but also the whole world. It was a brutal act that brought the entire 

humanity to shame because it involved not only the killings of human beings but also a 

peculiar methodology of brutality before the killings. Though it is not the first time that 

such ethnic or religious cleansing has taken place in Kashmir, the last four decades have 

been full of such heinous crimes against humanity. The biggest and the primary victim of 

this terror ideology and machine is the community of Kashmiri Pandits -the 

indigenous people of Kashmir, who have been living in exile for more than 35 years in 

their own country. They have a long history of genocide and ethnic cleansing in Kashmir 

and the National Human Rights Commission (NHRC) was “constrained to admit that acts 

akin to genocide were committed against the Kashmiri Pandits in Kashmir…” it was 

declared so by the Commission’s Court in its decision in 1999 on a complaint-case filed 

by this author. 

Pahalgam will go down in history for betrayal, untrustworthiness and naked brutality on 

innocent people who were viciously trapped, caught, investigated about their religion, 

tortured and killed before their kith and kin. The killers of humanity made sure that the so-

called Kashmiriyat, Insaniyat, Jamhooriat bla bla bla were a big “haivaniyat”. The 

argument of some apologists all along that ‘terrorism had no religion’ was torn into bits 

and pieces. The Hindu tourists in Kashmir were killed only because they were Hindus, 

and their kiths and kins were spared to tell the world the ghastly story of religious 

cleansing in the valley. They were also ‘instructed’ by the Islamic terrorists supported and 

sponsored by Pakistan, who committed crimes against humanity, to tell their story to the 

Prime Minister, Narendra Modi as to why and how their own were brutally killed by them. 

It was the reenactment of the October 7, 2023, Hamas attack on a festival in Gaza-Israel, 

killing and kidnapping people who belonged to religions other than Islam. The ideological 

commitment and expertise to kill in such a fashion required intense indoctrination, 

religious education and military training, and for all these things, the Madrassas, the 

Pakistan Army and social support played a key role in destroying Kashmir all along and 

unfortunately, for a long time. It is almost impossible now to turn the clock back without a 

complete overhaul of the situation, keeping in view the local support for the acts of Islamic 

terrorism in the valley. 

We have seen unconventional reactions coming from the people of the valley 

immediately after the unfortunate happenings, which raises doubts about the veracity of 
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these so-called protests.  A lot has been said and written in the context of the 

developments, and it remains unabated. The immediate protests-candle marches-bandh-

slogan shouting against acts of genocide in Pahalgam throughout the Kashmir valley after 

the tragedy seemed all orchestrated, planned, abrupt and organised. Everything was just 

ready to be executed, but only after the gory massacre of Hindus. The protesters (the so-

called mourners) couldn’t hide their smiling and laughing faces during the protests, and 

the media, particularly social media, exposed them thoroughly and profusely. 

This author is reminded of the 19-20 January night of 1990 when people came on the 

streets ‘abruptly’ and raised slogans against the Pandit community, asking them to leave 

Kashmir without their womenfolk or get converted or get killed; the infamous war cry 

“Raliv-Galiv-Chaliv” is still in our ears. Everybody kept mum at that point and allowed 

things to happen that way. The result is before us. What was done to the Kashmiri Pandits 

in the valley should have been enough to learn the lessons, but the nation failed to learn 

them. The perception that terrorism could be defeated with tourism was unscientific and 

defied logic. Nowhere in the world has it happened, and Kashmir could have been no 

exception. 

The government has taken cognisance of the grave situation in J&K and has taken some 

important steps as a consequence of the tragic incident. More steps are expected to be 

taken in the coming days. The whole nation stands outraged, and people have responded 

accordingly. Our nation and its government are due for certain decisions and actions for 

which we all need to have a clear vision of our past, present and future. 

It is time to change gears. There is no need to buy the biggest joke of the world that 

‘terrorism has no religion’, it has. This is Islamic-Terrorism, unless we recognise it like 

that, our fight against it can’t yield the desired results. The Muslim community needs to 

know it more than anybody else. They need to know how their people project their religion 

to destroy their moral ground as a part of the civilised world. 

There is a need for an all-out operation against it; the whole nation will 

support the government. The mood and resolve of the nation is somewhat different this 

time. But terrorism will continue in one or the other fashion because, for Pakistan, it is a 

perpetual low-cost game that is being fought on someone else’s ground. They aren’t 

going to stop it. 

We need to be determined to fight it to the finish, but while fighting this huge battle, we 

need not be led by any confusion about it. Any sort of delusional thinking or a confused 

perception or a wavering mindset about it will damage the whole process of combating 

the menace. It is Islamic terrorism that we have been fighting in one form or another for 

the last hundreds of years. Only the formats have changed. 

This time, the nation has been hit differently, and our souls are bleeding. We don’t need 

to be swept away by the deceptive strategy, overtures and statements of our enemies 

within and outside the country. This whole low-intensity war by Pakistan and its support 

base in India par, particularly in Kashmir, is aimed at completing the unfinished task of 
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the division of 1947. It will change faces and make us believe it doesn’t exist the way we 

believe it exists. That is part of the grand strategy that we need to know. Narratives and 

the correct Narratives have a significant role and value in modern affairs. There is a 

permanent need to call a spade a spade. 

The meetings at the highest level of government hint at some important action against 

the state of Pakistan. Keeping in view the support within the country as well as from 

outside the country, the government is surely thinking of drastic action at various levels. 

Virtually the whole world has come in support of India and has unequivocally condemned 

the terror in Pahalgam. The decisions regarding the Indus Water Treaty, downsizing 

diplomatic staff at the Pakistan embassy in New Delhi, stoppage of cross-border trade 

with Pakistan, cancellation of visas and curtailment of further grant of visas to Pakistan 

nationals and banning some media channels and other media outlets of Pakistan in India 

are some of the very important steps that India has already taken. 

The statement of Prime Minister Narendra Modi that the nation’s defence forces would 

have functional freedom to act against Pakistan as and when necessary, coupled with the 

defence preparedness at other levels, is surely reassuring. But equally important to attend 

to for the government is the domestic sector. The support base of Islamic terror from J&K 

to Kerala and Gujarat to Arunachal Pradesh needs appropriate treatment, urgent and 

absolute. Vigil on the border and the LoC requires review and improvement. The breeding 

grounds for extremism esp, especially religious extremism and fundamentalism, should 

be permanently destroyed. 

The government, in the interest of the security and safety of the nation and particularly 

the Jammu and Kashmir UT, ought to explain the interpretation of its declaration in the 

parliament and the Supreme Court of India that the statehood would be given back to the 

J&K ‘at an appropriate time’ and ‘as soon as possible’. It should make it clear to the 

masses in general that statehood would be given back to the UT of J&K when terrorism 

is finished in the UT. The government must put the onus of destroying terrorism in J&K 

also on the shoulders of the citizens, political class, religious bodies, NGOs, intellectuals 

and the civil society of J&K. Such declaration in the context of statehood by the 

government will positively impact the ground, and society will generally be accountable 

to itself, historically and politically. 

The direction of the Supreme Court of India to conduct elections for the assembly in the 

UT of J&K within a specified time was simply a balancing act while delivering the 

judgement on Article 370. This is particularly so when the main complainants in the case 

never asked for it and publicly disassociated themselves from such a demand. Whether 

the elections to the assembly have done anything good for the nation-state is for the Apex 

Court to ponder. Still, the government should also provide its frank opinion to the Supreme 

Court in this connection. 

The abrogation of Article 370, etc, has done its job well. This process must be taken to a 

logical conclusion, slowly and steadily. The government and the national political class 
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need to take this process ahead, considering the nation’s long-term goals and the security 

aspects of the entire issue. J&K are integral to the country, just like other states. The way 

the citizens of J&K are free to move, live, work and enjoy their life in any other state of 

India, so should the citizens of other states also be able to do in J&K. The government 

should provide the necessary environment for this with short-term and long-term targets. 

It is time to act on all fronts without wasting time to bring the required sanity to the socio-

political environs of the Union Territory of J&K. 
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Hindustan 

राष्ट्र ीय विकलाांग मांच ने एमजीएम अस्पताल घटना की जाांच की माांग की 

जमशेदपुर के एमजीएम अस्पताल का एक हिस्सा हिरने से तीन मरीज ों की मौत ि  िई और कई घायल हुए 

िैं। राष्ट्र ीय हिकलाोंि मोंच के मिासहचि अरुण कुमार हसोंि ने इस घटना की जाोंच की माोंि की िै और सोंबोंहित 

अहिकाररय ों पर... 

https://www.livehindustan.com/jharkhand/ranchi/story-tragic-hospital-collapse-in-

jamshedpur-3-patients-dead-inquiry-demanded-201746372066559.amp.html 

Newswrap हिन्दुस्तान, राोंची Sun, 4 May 2025, 08:51:PM 

राोंची। जमशेदपुर स्थित एमजीएम अस्पताल भिन का एक हिस्सा हिर जाने की घटना क  लेकर राष्ट्र ीय 

हिकलाोंि मोंच के मिासहचि अरुण कुमार हसोंि ने राष्ट्र ीय मानिाहिकार आय ि सहित पीएमओ और राष्ट्र पहत 

कायाालय क  पत्र हलखा िै। मोंच के मिासहचि अरुण कुमार हसोंि ने किा हक इस दुघाटना में तीन मरीज ों की 

ददानाक मौत ि  िई और कई अन्य घायल ि  िए। हिशेष रूप से हिकलाोंि, दृहष्ट्बाहित और शारीररक रूप 

से अक्षम मरीज ों क  िोंभीर च टें आईों, क् ोंहक िे समय रिते सुरहक्षत बािर निी ों हनकल पाए। उन् ोंने इस 

घटना की हनष्पक्ष ि स्वतोंत्र जाोंच कराने की माोंि की। साि िी हजमे्मदार अहिकाररय ों पर मानिाहिकार िनन 

का मामला दजा करने और पीह़ित हदव्ाोंिजन ों क  मुआिजा ि तत्काल पुनिाास सिायता प्रदान करने की 

माोंि की िै। 
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